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3 Regional Office, U.P. Pollution Control Board, Noida

TE 1008 [ 0.A No - 5q/2020 @ 2.8.1)-2020

To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial_ngt@gov.in & ngt.filling@gmail.com

Sub: Compliance report in compliance to order passed by Hon’ble NGT, New Delhi on dated

Sir,

14.09.2020 in matter of OA No. 54/2020 Narendra Singh Chandel Applicant(s) Vs New
Okhla Industrial Development Authority & Ors Respondent(s).

With reference to the subject mentioned above, this is to inform you that in compliance to the

order passed by Hon’ble NGT, New Delhi on dated 14.09.2020 in matter of OA No. 54/2020
Narendra Singh Chandel Applicant(s) Vs New Okhla Industrial Development Authority & Ors

Respondent(s), the compliance report is submitted for your kind perusal and necessary action
please.

Yours Sincerely

e

-

(Praveen Kumar)
Regional Officer
UP Pollution Control Board, Noida
E-Mail-ro_noida@uppcb.com

Capy to:

1.

W N

waa

Chief Executive Officer, New Okhla Industrial Development Authority, Noida, Gautam Budh
Nagar for information.

Member Secretory, U.P. Pollution Control Board, Lucknow for information.

Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/ NGT, New Delhi for perusal and
necessary action please.

Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.

Chief Environmental Officer, Circle-l, U.P. Pollution Control Board, Lucknow for
information.

_—
Regional Officer

&g By : §-12/1, VFeR—1, ATS—201301 BT 0 : 0120-4974552

TG : TC-12V, [P @vs, A R, &S 226010
Website — www.uppcb.com, e-mail : ro noida@uppch.com



BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
Original Application No-54/2020

Narendra Singh Chandel Applicant(s)

V/S

New Okhla Industrial Development Respondent(s)
Authority & Others.

Compliance Report

Hon’ble NGT has passed the following order in the above mentioned writ petition
on dated 14-09-2020:-

Point No. 4.1t is clear from the above, that there is serious Jfailure on the part of
the NOIDA Authority with regard to management of the sewage and

the drain outlet. The remediat action taken is too slow and
inadequate.

Point No. 5. Let further prompt action be taken failing which the CEO, Noida
Authority will be held personally accountable for violation of the

provisions of the Water (Prevention and Control of the Pollution) Act,
1974.

Point No. 6. Let further action taken report be filed before the next date by e-mail
at judicial-ngt(agov.in preferably in the form of searchable PDF\OCR
Support PDF and not in the form of Image PDF.

In compliance of the above order the following construction work has been
done.

I- The construction of drains in Sector-143, Noida has been completed and
now the water is flowing without any hindrance in the drains. Also near the
drains, no water logging is appearing due to over flow of the drains. The
letter  No-Noida/WC-8/2020/1542 dated 02-11-2020 sent by Senior
Manager, Work Circle-8, Noida Authority, Noida is enclosed here with as
Annex-1.

2- The park situated in front of group housing pocket, Sector-143, Noida has
been filled with carth and leveling of the park has been done. Also 120 new
trees, 711 shrubs trees and green grass has been planted in the park. At

present there is no water logging in th@gayk. In this congection the letter no- |
" y &
AN W g B -

T
B X Y % ,
e ‘tﬁ% T LRSI CE ‘ &
R. K. SHARMA et @ w8, A [glo WRifo 2ii8ii5aT
Project Engineer Soto T B
Public Health-2, NOIDA oglo UGl fordior



Noida/DDH-3/2020/974 dated 05-11-2020 sent by Deputy Director
Horticulture, Division-3, Noida Authority is enclosed as Annex-2.
The Senior Manager (Outer Agency Jal), Noida Authority, Sector-05, Noida

informed vide their letter no-Noida/Sr.Mgr.(Water-OA)/414/20 dated 23-1]1-
2020 (Annex-3) informed th

at the remaining sewer construction work in
Sector-143, Noid

a has been completed due to which there is uninterrupted
flow in the sewer line. Also the construction of Intermittent Pumping Station
(IPS)-2 is completed and commissioned. Internal sewer line of Sector-143,
Noida is connected with Main Deep Sewer Line by Water Division-3 of
Noida Authority.

The Project Manager, Construction and Design Services Unit-45, U.P.
Jal Nigam, Sector-51, Noida vide his letter no-956/Noida-Greater Noida
Express Way Sewer/11 dated 23-11-2020 (Annex-4) informed that the
sewer line from IPS-2 to MPS-1 has been cleaned upto 300 m length

Praver

In view of the aforesaid submissions, it is humbly prayed that the

progress report as above may kindly be taken on record and suitable order may
kindly be passed in the matter.

Place: /\JOIJiﬁ
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R. K. SEHARMA
el Engineer
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R. K. SHARMA

Project Engineer
Public Health-2, NOIDA
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